
a
4

\

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

O.A. No. 546 OF 2024

In the matter of:

Suo Moto Cognizance News Item titled

“Ludhiana PPCB report flags 54 dyeing units in Buddha
Nallah's catchment” appearing in the Hindustan Times

dated 25.04.2024.

Short Reply/Status Report in the form of affidavit by
u Jitendra Jorwa1 IAS, Deputy Commissioner,

a' b /1 Ludhiana

It is most respectfully showeth:

1 That the Hon'ble National Green Tribunal was pleased to take

guo Motto Cognizance of a News Item titled as "Ludhiana

PPCB report flags 54 dyeing units in Buddha Nallah’s

catchment’' appearing in the Hindustan Times dated

25.04.2024. The article alleges that despite substantial

investments in the rejuvenation of BUddha Nallah2

environmental activists have raised concerns over the nndingq

of the report and stated that the NGT should conduc+
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sampling from the independent bodY and with the presence of

locals9 without any prior warning to the industrialists. After

consideration of the matter, the Hon’ble Tribunal has passed

an order dated 13.05.2024 thereby impleading the Punjab

Pollution Control Board through its Member Secretary; Central

Pollution Control Board through its Member Secretary and

Deputy Commissioner, Ludhiana as respondents in the case

with direction to file their response.

2. That the last hearing of the case was held on 14.8.2024,

wherein the Hon'ble Tribunal held as under:

Report/ Reply on behalf of PPC'B, DM Ludhiana and

CPCB have been fIled.

2. Le(..rrned counsel for the DM Ludhiana submits

that certain reports from the other Departments are

atuaited and therefore a fresh report on receipt of

said reports will be DIed within four weeks by DM

Ludhiana.

+»

Short Reply/Status Report

3. That briefly stated that in complimlce to the orders of Hon'bl'

NC,T dated 13.5.2025, Punjab Pollution Control Board (PPCB

and Central Pollution Control Board (CPCB) which are th'

furnishetechnical agencies for evaluation have already
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Status Reports/Replies in the above case and the same have

already been taken on record by the Hon'ble Tribunal.

4. It is further humbly submitted that as per the directions of the

Hon'ble Tribunal, this office had already issued a letter with

no. 15315-18/M.A dated 02-08-2024 (Attached at Annexure-

A) to Commissioner> Corporation Municipal Corporation,

Ludhiana and Executive EngIneer, Punjab Pollution Control

Board, Ludhiana, Executive EngineQr, Drainage-cum-mlnlng

and Geology Division, Ludhiana and Executive Engineerp

Sewerage Board2 Ludhiana to conduct a visit of the various

sites of Buddha Dariya to collect the samples randomly and

submit a reports to this office.-a)
5. That in compliance to above2 monitoring of Budha Dariya was

carried out on August 6, 2024, and August 9, 2024 bY the

Joint teams of the stakeholder departments. For third part:

m.„it„,ing, P.nj,b Biotechnology Incubator, Mot=ali (PBTI)

was also engaged for the said monitoring. As per the direction

of District Administration, dyeing industries of Ludhlan

attached with 3 CE,TPs as well as scattered industries agree

and voluntarily closed their units during sampling o

09.08.2024. The sampling was conducted at various location

across the city as well as on the upstream and downstrea

points including that at Walipur where Budha Nallah merge:

';:
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with River Satluj. Results have been received from PBTI as well

as PPCB Labs.

6. That the Environmental Engineer, PPCB vide letter no. 2296

dated 13.11.2024 has submitted comments on the sampling

mId uralysis results is attached as Annexure-B.

7. It is humbly submitted that sampling and anaIYsis

recieved from Punjab Pollution Control Board vide letter no.

2296 dated 13.11.2024 to this office on 18-11-2024. In this

regard PPCB has stated as under:

„The observations and bndings recorded and

explained herein aboDe clearly indicate that water in Buddha

NaUah was having dilution to such an extent on the date of

sampling in comparison to other days for which commend

cannot be offered and logical conclusions cannot be drau;n.”

8. That the Deputy Commissioner, Ludhiana had held meeting

vide letter no. 24647-52/M.A dated 18.11.2024 (Attached a+

Annexure-C) on 19.11.2024 with the officers of Municipd

Corporation, Ludhiana and Punjab Pollution Control Board

wherein> it was directed Punjab Pollution Control Board vidb

letter no. 24671-72/M. A dated 19-11-2024 (Attached ag

/ n :jSI!!q&\ A n n e 11bU r e = 1) ) t O C O O r d i n a t e 0 r contact at your level va hI IT g
La

.ly1?%y::) (Ropar etc) or any other external hsatuuon/agency of reput

W©7 to obtain a 6nal conclusion or expert comments on the matter
It is also directed to request experts from such repute rd

I

report

Q»
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institutes to visit the site,' if deemed necessary, to verifY the

findings, so the necessary action based on findings can be

taken by the department concerned.

9. It is humbly submitted that the undersigned has followed the

instruction passed earlier by Hon'ble National Green Tribunal.

That in the view of the compliance of factual report is

submitted made herein above, with request to Original

Application No 546 of 2024 may be disposed-off with

appropriate orders. Any instructions passed by the Hon'ble

Tribunal shall be complied in letter and spirit'

It is, therefore, prayed that the Original Application No 546 of

2024 may kindly be disposed off with appropriate orders.

#r3fied Plat the arftddvd b,}.A.iG. P,h idl

a$; ' ;i,,\ ::::::::=:=iF::T::,:?;;iT::::i S„bmj'“d bY
& +: '' %;><\$}\ h& We iI {De rUle BaKinG ,We ;@? , i

ARP

(Jite

District Magistrate, Ludhiana

ndra a raI,IAS)

Verification:-

Verified that the contents of para no. 1 to 9 of the above

reply are true and correct to my knowledge as derived from the

of6cial record. No part of the above reply is false and nothing

material has been kept concealed therein.

Dated:- po- ti-d.aH

Place:- Lunn LANA

(JitendIq Jorwa1,IAS)

District Magistrate, Ludhiana
ATTEst§c4qIDENT£FIEb -

+
'\

NQTAR}’PU8Uq Mg' r2 2 NOV 2024
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LI. vaiwat feltata, ntq8B gay, rlfbwVI

8- \SB 15-lg/'tH,e f}{3t - GaP bE ’Jq ePh

M- Compliance of Buddha DaTa in NGT 225 of 2022 Nitin Dhiman Vs State

of Punjab.

eyaa3 R§ t v3d7r },Hd,b ajd ghg,ba # e gabE flet 13'05-

2024 et way B3 ,waaagtw+*'rv§wa8at &3tetv:8vgQf3 git ifdOve
gM aa Ha a b &# *}tfdJ +R Ra Va8Tr wan e Wf $ra 13-05-202L' e
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&FIg yaH w3t3f€3t wt ntl

(8qt ga wewa)

6fT„In# 153 II 'IH.e fH# 02' . t'I,O A
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No.. 1f.R..9/
To

Sub:

Ref:

In pursuance of the directions received from your good office, monitoring of
Budha DariYa was carried out on August 6, 2024, and August 9, 2024. As desired, for third

partY monitoring, Punjab Biotechnology Incubator, Mohali (PBTI) was also engaged for the

said monitoring. As per the directions of District Administration, dyeing industries of Ludhiana

attached with 3 CETPs as well as scattered industries agreed and voluntarily closed their units
during sampling on 09.08.2024. The sampling was conducted at various locations across the

citY as well as on the upstream and downstream points including that at Walipur where Budha
Nallah merges with River Satluj. Results have been received from PBTI as well as PPCB Labs

and are tabulated as per Annexure-A.

2. Results have been scientifically examined by the Board to check the impact of
the discharge of effluents of dyeing industries into the Budha Nallah. The observations are

recorded herein below:

1.

11.

111.

IV.

V,

OnE \WtTWH tas dje/
PI IN.IAB I)Ol.I,tl'l'loN ('ON’l'Roi. IiOARI) - (P

1 /1

r r\'/lrr,flr' lk'fIt

WWW . Ir Irc 1), 1)tIII.III b.HOV. III

The Deputy Commissioner,
Lu d hi ana.

Compliance of Buddha dariya in NGT's O.A. no. 225 of 2022 Nitin Dhiman v/s
State of PunJab & O. A. No. 546 of 2024.

Your office letter no. 15315-18/M.A. dated 02.08.2024.

On analyzing the results of sampling at Khasi Kalan putty i.e. the point where the
Buddha Nallah enters the city, the Basic parameters such as BOD, COD have shown a
considerable decline on 09.08.2024 in comparison to 06.08.2024.

BOD and COD value were reduced from 3'3 mg/l & 185 mg/1 (06.08.2024) to 13 mg/l
& 80 mg/1 (09.08.2024) and not only there is 60% reduction BOD, COD and color was

observed.

However, total Coliform (T.Coli) parameter which has no relation with the dyeing
industries has also been observed to be reduced from 3,45,000 to 1,20,000
MPN/100ml.

Similarly, F.Coli reduced from 2,78,000 to 60,000 MPN/100ml. This clearly shows that
the condition of Buddha Nallah as on 09.08.2024 was not identical to the conditions
during sampling held on 06.08.2024 before entering the City itself.

It is pertinent to mention here that all the textile dyeing industries which are
connected to Buddha Nallah through CETPs/Sewerage system are located
downstream to this point and few industries located upstream have their own

irrigation network and have no outlet in Buddha Nallah directly or indirectly.

F OF !>epvW (=c' x,HiS
i

fi IT,?

bb
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VII

ViIi

FLlr{}lt,r 1111,st, 11pstrl\,IIII 111111 s were in op(lrnLlorl on br)Ill tIle ClaYS' This abcrrat ''’" ””T

bc ,Itt 1 151111:d in ;t;ll(:rr11ct: ol llow rate. dlscha(RC From S fPs, villaBC ponds’_dairies and

tIt Irl1: \1 r \ : LI I(IIII: iI : : 1 (1 : 1 f 1 :: :: :: : : : : IItt :IP tI : t = FrTJ: :tO TIIE ;l):;::;=rUJ:SS :: aS Jr : : I ;i ; ; Urnl

09 OR.2(1?4 from variolls sources may not be identical on the daY of sampling'
Silnilnr reduction in lotal COliform From 5/42l000 on 06'08'2024 tO 2’60’OOO on

09.08.2024 has been observed at Walipur t<alan. Since total Coltform has no relatlon
with industrial effluent, as such the reduction in Total Coliform both at upstream polnt
at Khasi Kalan before enterIng the city and at Walipur Kalan after leaving the cltY

indicates clearly that the conditIon of Buddha Nallah on the respective daYS of

sampling was not identical,
Further. no flow measurement of Budha Nallah at the time of sampling on 06'08'2024
and 09 08 2024 are available and therefore, comments on tIle significant difference

between the parameters like BOD, COD, T.Coli etc. cannot be given.
There are anomalies like increase in certain parameters at some locations, which are
difficult to correlate with the physical condition.

IX.

X.

3 The observations and finding recorded and explained herein above clearIY
indicate that water in Buddha Nallah was having dilution to such an extent on the date of

sampling in comparison to other days for which comments cannot be offered and logical
conclusion cannot be drawn.

DA/As above

H/~'”I
Environmebtal Engineer,

Punjab Pollution Control Board, Ludh

(1-
”’”:$?**
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1.gfiirina, agra f6UTX, Bfi?wv ($>rfga) I

2 . ftilP tra wnBa, Tft:wu(at.ww.g ww) I

3. Wragefgrit3h{R aanf33T}I, eftmrvl

h. Ht3hmvya€= ff;{laMm, anu IfsHE daDa gay, rlftwvl
5. Vya€E fdi+tabla, LFN8 HVHE dZ8T5 Bax, BnFI (ngn wa 9)

#-24647-52/,h.g $Bt – 18-11-2024

Pdb:'- Meeting Regarding NGT Original Application No. 225 of 2022 & 546 +f
2024 (in Ref. Nitin Dhiman Vs State of Punjab & Ors.) and O. A 289 of 20;3
Carcass Plant.

%t&q3e§HgaH58Tr braT$m8agMry#€gkBatH &He

f€afgR}+tfdaTfWt 19.11.2024fe3Hamva&nr Oh.oo eP PM, gpettwaTt #

fgtretqfHrwn,8ftnruf€g#it3Tdal fEH}{tfdaf€ugvy RH n8ngftungat tWig
<d'ed' dy ny 81

fg;r3Et4rLrHt88a3t Bt3t;+etafvev3>+tfda fa nR3fava= (

Fi}tftnUnaaaet qt3t ne dtI

fyn€uaHwat3fWt ne;ttl

tv/
v: fbugt afhu63,

aMFa
Rfa ,FfH 6'-24653-54A;tH.e fM- 18-11-2024

fzx r &w Lit.g.z at.It wg TIgh g g.d.it & wanna nfbva et asH ftf31

/

rthmissioR€f v: fbudt afI{naa,
aMyFn
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OFFICE OF THE DEPUTY COMMISSIONER – CUM -

DISTRICT MAGISTRATE, LUDHI ANA
(M.A Branch)

Senior Environmental Engineer
Punjab Pollution Control Board
Ludhiana.

No. 2'{611 /M.A Dated. 19.11.2024

Sub.

Ref.

Regarding Coordination with External Experts for Final Report.

No. 2296 Dated 13.11.2024 from Environmental Engineer, Punjab Pollution
Control Board, Ludhiana.

with Reference to above citied Subject. this c)face has received report fFOl+

En~'i„on,ne„tal Engineer. Punjab Pollution Control Board. Ludhiana vide letteF no' 2296 datep

13.11.2024 on 18.11.2024 in which PPCB has stated that the observations and fInding recordeH

and explained herein above clearly indicate that water in Buddha Nallah was having dilution go

su,h a„ e,te„t o„ the date .f sa„,pli„g i„ ,',mpa,iso„ to c,the, d,y, fo„ „hi,h comments cannot He

offered and logical conclusions cannot be drawn.

A, p,. y,„, c.mm„„i„ti.„, it has been conveyed that the reports s„lbmiUed SQ f+1

,„e i„,.„cl.,iv,. In this regard, you are hereby directed tc) coQrdinate OF contact- at YouF le\''ql'

with IIT, (R.p,„ ,t,) .. a„y ,th„ „t„,,1 i„,tit„tion/agency of repute to obtain a final CQncIUsiOn

or expert comments on the matter. This exercise is critical to facilitate necessary action at tlhc

ea,.1i„t. Ki„dly e„su,e e,pediti,., c,.)mpletio„ of this p,ocess a„d sub„,it the n„al findings to tIlis
office at the earliest.

You a,c als') directed to ,equest expe,ts ho„, ,UCl, ,’cput,d institutes to \ isil the silo.

if deemed necessary, to verify the fIndings. So the necessary action based on fIndings can be tak bn

by the department concerned.

Your prompt action in this regard will be appreciated.

Deputy(dommissioner
I,udhiah

En,lst No. /Lj672 /M.A Dated.- lq• IIB aQQ ?

A copy of abc„e is fo,.wd,'ded to E„,i„o„me„taI Engineer. Punjab Pollution C011t'IQl
Board, Ludhiana.for necessary acti% at earliest.

For Dc/ItV CommissioNer

Ludhiona
Depu ommissionel
Ludhiana.
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